
ABSENCE OF MEMBERS FBDM THE SI THINGS OF THE rDUSE 

(Seventh Lok Sabha)

SIXTEENTH REPORT 

( P res ented on -8*...t9.8_4)

1, the Chairmen o f  the Committee on Absence o f  Members

from the S it t in g s  o f  the House, having been authorised by the 
Committee, present th is t h e ir  Sixteenth Report.

2, The Committee held a s i t t in g  on the 21st August, 1984,

3, The Committee considered app lication s f o r  leave o f  
absence from two Members, The recommendations o f  the Committee 
with respect to the app lication s  are given in the Appendix.
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APPENDIX

Name o f  Member 
who has 
applied fo r  
leave o f  
abs en ce

Shri S», 
Mu ru gain

Shri C. 
Chinn aswamy

ie para 3  the )

fo3? '

Which

applied
for

Reasons f o r  Period fo r  
leave which leave

o f  absence 
recommended 
by the 
Com mi ttee

23..7J1984
to

24^1984=
33 days

To s ee a 
re la tion
abroad

2 3 ^ 1 9 8 4
to

24^8*31984=
33 days.

23..7. 1984 I lln e s s  23.7^1984
to to

10^8.-1984= 10.8*1984=
19 days 19 days.:

Remarks


